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L[TUN AUTHORISED OCCUPATION OF
SHAMLAX LANDS

723. SHRI S. K. D. PALIWAL: Will
the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether it is a fact that some
complaints against the pradhan of ?he
Gram Sabha, Patparganj (Delhi) and
some of his relatives regarding
unauthorised occupation of the sham-lat
(common) lands of the Gram Sabha,
were  received by the  Delhi
Administration during the year 1965-66;

(b) if so, whether any enquiry was
made regarding these complaints by the
Naib Tehsildar during July, 196,6; and

(c) if so, what were the results of the
enquiry and whether any action ewas
taken thereon; and if no action »>sa
taken, the reasons therefor?]

[ RAJYA SABHA ]

tTraiwferred from the 9th June, 1967.
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t{THE MINISTER OF STATE DC
THE MINISTRY OF FOOD, AGM-
CULTURE, COMMUNITY DEY*.
LOPMENT AND COOPERATIO*
(SHRI M. S. GURUPADASWAMYT (a)
Yes, Sir.

(b) Enquiry wa* made by the Mai*
Tehsildar (Panchayats); be visit*** the
village for demarcating |he Ga** Sabha
land on the request of *e Pradhan, who
had been advised I* take action against
the eneroacher*.

(¢) In course of demarcation, th*
Naib Tehsildar (Panchayat) detect**
some additional encroachments anl
reported the same. One encroachmea*
found by the Naib Tehsildar wM made by
a relative of the Pradhaa. The Pradhan
has been advised to initiate legal action
against the ea-croachers and the Block
Development Officer waa directed to
keep a watck

% [ ] English translation.



